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O.A. NO. 835/2001
M.A. NO. 704/2001

New Delhi this the 9th day of April, 2001
HON'BLE shri justice ASHOK AGARWAE, chairman
HON'BLE shri s.a.t.rxzvi. member (A)

Association of

th^o^rit^r'" ̂  Doordarshan
ShriTp'slnecjl:''
New Delhi-lioooi.

2.

3.

S.D.KohU,
Rohiii:
Alok Kumar Singh S/0 9 <? qk u
R/0 f>4/9c; rr I ^-i^-Shashi,«/u 04/25, East of Kailacih
New Delhi-110065. '

R/O^Jp/r?" J-J.Karan,R/0 42/6 East Patel Nagar
New Delhi-110008.

Appli cants
< By Shri S.Y.Khan, Advocate )

-versus-

!• Union of India through
InformationBroadcasting, Shastri Bhawan,

Rajendra Prasad Marg, i
New Delhi-llOOOl,

2- Chief Executive Officer
Prasar Bharati, Akshvani Bhawan
Prliament Street, '
New Delhi-l10001.

•  * . Respondents

order (ORAL)

Shri Justice Ashok Agarwal :

No.704/2001 for joining together in a
single application is granted.

By the present OA applicants seek directions to
hold a screening co^ittee meeting to consider thei
Claim for grant of upgraded scale as per the As r

sured



- 2 - (

Progression Scheme from the date they had
12 years of service as Progrmme Executives.

Applicnts have submitted their
representations of

29.5,2000 and 17 7 2000 fo
°°° f""- grant Of the aforesidenefit. No reply thereto has sofar he

^ solar been given by the
respondents. Hence th^nee, the present OA.

2- Having regard to the aforestted facts, „
find that interest nr 4. •

'  J"-tice .U1 be duly met by
isposing of the present OA a-t +-k •

this stage itself even
Without issue oribsue of notices wifh

with direction to
respondents to is<?ue rh •their response to the aforesid
representations of 29 5 pnnn29.5.2000 and 17.7.2000 at
nnexure-3 collectively evneHii-y. expeditiously and in any

event within a period nf o-period of SIX weeks from the date of
service of this order WeWe order accordingly.

(  S.A.T.Rizvi )
Member(A) ( ̂.shlo Agarwal )
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Cliai rman


